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MR. DEPUTY CHAIRMAN : Yes, Shri K K. Ragesh. .. (Interruptions)... Yes, all
names should be added. ... (Interruptions)... Shri K K. Ragesh. .. (Interruptions)...

Need to enswre admissions to socially/economically backward

students in professional colleges

SHRI K. K. RAGESH (Kerala): Thank you hon. Deputy Chairman, Sir. At the very
outset, through you, Sir, I am demanding the Central Government to enact a Central
legislation to regulate fees and admissions in private self-financing institutions. In these
private professional colleges, poor and needy students, especially, socially and backward
sections among the students, are denied admissions due to the exorbitant fee being
charged in those institutions and, that is why, [ am demanding the Central Government
to regulate fees and admissions in these institutions. Sir, it is an alarming situation
existing in these institutions. During the last few vears, in those private institutions,
45% to 50% of the total seats are lying vacant. Students are there and they are seeking
admissions in those institutions. But they are not getting admitted because of the high
fee, because of the exorbitant fee being charged in those institutions and that is why,
the Government should intervene and ensure admission for those poor students in
those professional institutions. Sir, it is an alarming situation that is existing. After the
T.M.A. Pai Foundation case Judgement of the Supreme Court, these private institutions
were given unfettered freedom for collecting fee and also these private institutions are
admitting students according to their own definition of its spirit, according to their own
whims and fancies, merit is being sabotaged and a rampant correction is going on in these
private professional institutions. Even though the Supreme Court itself had done away

with capitation fee, still the capitation fee 1s being charged by these private institutions
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in a big way and the Government is not intervening unfortunately. I am demanding the
Central Government to immediately intervene in this important issue and also enact a
Central legislation for ensuring admission of the socially and educationally backward
sections in these institutions and the Government must come up with a Central legislation
that empower the State Governments to regulate fees and admissions in these institutions.
Thank vou, Sir.

SHRI ANUBHAY MOHANTY (Odisha): Sir, I associate myself with the issue
raised by of the hon. Member.

SHRI K. N. BALAGOPAL (Kerala): Sir, [ too associate myself with the issue raised
by of the hon. Member.

SHRI C.P. NARAYANAN (Kerala): Sir, [ too associate myself with the issue raised
by of the hon. Member.

DR. T.N. SEEMA (Kerala): Sir, I too associate myself with the issue raised by of
the hon. Member.
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Need to take special measures in sports for effective representation
of India in Olympics 2016

1. GAARTAY ST (Fe21 uSwn): Ao 1 Sugamala #siga, aitdfde W 2016 4
BT 2l ...(AIEM)...

MR. DEPUTY CHAIRMAN: Please do not howl like this. ...(Interruptions)...
Please do not do this. ... (Interruptions)... Do not do this. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Please do not do this. ...(Interruptions)... Howling 1s
the nature of ... (Interruptions)... Do not do that. .. (Interruptions)...
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